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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 606 of 2018 
(I.A. No. 163 of 2021) 

IN THE MATTER OF: 

In Re: Compliance of Municipal Solid Waste Management Rules, 2016 and 
other environmental issues. 

AFFIDAVIT ON BEHALF OF THE STATE OF SIKKIM IN COMPLIANCE OF 

ORDER DATED 16.01.2025 AND 14.10.2025 

I, Ashwani Kumar Chand, I.P.S., Principal Resident Commissioner, Government 

of Sikkim, Sikkim House, 12, Panchsheel Marg, Chanakyapuri, New Delhi, do 

hereby solemnly affirm and most humbly submit as under: 

1. That I am the Principal Resident Commissioner of the State Government 

of Sikkim and as such am competent and duly authorised to swear the 

present affidavit on behalf of the State Government. 

2. That the present affidavit is being filed to bring on record the fresh Action 

Taken Report on behalf of the State of Sikkim in compliance with the order 

dated 16.01.2025 and in compliance with the observations made in the 

rder dated 14.10.2025 passed by this Hon'ble Tribunal. 

\ :hat in compliance with the order dated 16.01.2025 passed by this 

* ·,Hon'ble Tribunal, the concerned Departments of the State Government 

have furnished the requisite information, data, status reports and formats 
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as directed by this Hon'ble Tribunal and, on the basis thereof, the present 

fresh Action Taken Report is being filed before this Hon'ble Tribunal. 

True copy of the report received from the State Pollution Control Board, 

Sikkim is annexed herewith and marked as Annexure A-1. 

4. That this Hon'ble Tribunal, vide order dated 14.10.2025, was pleased to 

make certain observations with respect to the Action Taken Report filed 

on behalf of the State of Sikkim and directed the State to furnish a fresh 

response/compliance report in relation thereto. In compliance with the 

observations made by this Hon'ble Tribunal, the concerned department, 

namely the State Pollution Control Board, Sikkim, has furnished its 

response/report. True copy of the response/report received from the 

State Pollution Control Board, Sikkim is annexed herewith and marked 

as Annexure A-2. 

5. That the present affidavit is true and correct to the best of my knowledge 

and information received from the concerned departments of the 

Government of Sikkim and nothing material has been concealed 

therefrom. 

DEPONENT 
Ashwani Kumar Chand , \PS 
Principal Resident Commissioner 

Government of Sikkim 

Sikkim House, 12, Panchsheel Marg, 
Chanakyapuri, New Delhi-110 021 
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Humble Submissions before the Hon’ble National Green Tribunal, Principal Bench, New Delhi in Original Application No. 606 of 2018 in 
respect of State of Sikkim- Compliance of Municipal Solid Waste Management Rules, 2016 and other environmental issues. 

It is submitted that the Hon’ble Tribunal had directed the State of Sikkim on 14.10.2025 to file a fresh action taken report and response to the 
observations made during proceedings dated 14.10.2025 through e-filing by way of affidavit. The said matter has been listed for consideration on 
11.05.2026 as per the above said order dated 14.10.2025. As directed in the paragraph 7 of the order dated 14.10.2025 (uploaded on 18.11.2025) the 
following fresh submissions are being made as follows:  
Paragraph 7 (Solid Waste Management in State in the format suggested in the order dated 16.01.2025) 

A. Solid Waste Management

1. Daily Waste Management:

 Daily Waste Management (average of Jan-April- 2026)

ULB Name 
Waste 

Generation 
(TPD) 

Composition of Waste 
(TPD) Waste 

Collected Compost % of 
compost 

Sold to scrap     
dealers      

(channelised 
for further 
processing) 

Total 
Processed 

Waste     
Transported  

(GAP) 

Final 
Destination 

of 
transported 

waste 

Remarks 

Biodegradable Dry Inert Others 

Mangan 
Nagar 

Panchayat 
1.02 0.25 0.47 0.3 

- 

1.02 0.25 100% 0.47 0.70 0.3 Landfill 

Waste 
transported 
includes 
RDF 

NayaBazar 
Jorethang 

Nagar 
Panchayat 3.5 0.3 2.0 1.2 

- 

3.5 0.3 100% 2.0 2.3 1.2  Landfill 

Waste 
transported 
includes 
RDF 

ANNEXURE A-1

-//TRUE COPY//-
Aakashthakur
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                        Daily Waste Management (average of Jan-April- 2026) 
  

                            

ULB Name 
Waste 

Generation 
(TPD) 

Composition of Waste 
(TPD) Waste 

Collected Compost  % of 
compost  

Sold to scrap      
dealers               

(channelised 
for further 
processing)  

Total 
Processed  

Waste         
Transported                

(GAP)  

Final 
Destination 

of 
transported 

waste 

Remarks  

Biodegradable  Dry Inert Others 

 
 
 

Singtam 
Nagar 

Panchayat 

 
 
 

2.7 

 
 
 

1.00 

 
 
 

1.4 

 
 
 

0.3 

-  

 
 
 

2.7 

 
 
 

0.7 

 
 
 

70% 

 
 
 

1.4 

 
 
 

2.4 

 
 
 

0.3 

 
 
 

Landfill 

Waste 
transported 
includes 
RDF 

 
 
 

Namchi 
Municipal 

Council 

 
 
 

6.00 

 
 
 

2.5 

 
 
 

2.5 

 
 
 

1.0 

  - 

 
 
 

6.0 

 
 
 

1.50 

 
 
 

60% 

 
 
 

2.5 

 
 
 

4.0 

 
 
 

2.0 

 
 
 

Landfill 

Waste 
transported 
includes 
RDF 

Gyalshing 
Nagar 

Panchayat 1.9 0.3 1.3 0.3 - 1.9 0.2 

 
 
 

66%  1.3 

 
 
 

1.5 0.6 

 
 
 

Landfill 

Waste 
transported 
includes 
RDF 

 
 
 

Rangpo 
Nagar 

Panchayat 6.0 3.5 1.5 1.0 - 6.0 1.30 

 
 
 

37% 
1.5 

 
 
 

2.8 
1.7 

 
 
 

Landfill 

Waste 
transported 
includes 
RDF 

 
 
 

Gangtok 
Municipal 

Corporation 

 
 
 

52.00 

 
 
 

23 

 
 
 

31 

 
 
 

0.6 

 
 
 
- 

 
 
 

52 

 
 
 

19.6 

 
 
 

98% 

 
 
 

24.152 

 
 
 

43.952 

 
 
 

6.135 
Landfill 

 Processed 
RDF is 
stacked at 
landfill 

TOTAL  73.12 30.85 40.17 4.7  73.12 23.94 75%         33.32 57.45 12.23     
N.B. Waste generation is based on weighment. 

-//TRUE COPY//-
Aakashthakur
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      2. Daily Waste Composting: 
 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Daily Waste Processing (Composting) 
ULB Intake 

quantity (in 
tonnes) 

Method Adopted Output 
quantity as 
compost 

Quality Residue and Rejects 
Management  

Utilization of compost  

Mangan 
Nagar 
Panchayat 

0.25 OWCP, Composting (Aerobic) & vermi 
composting 

60 kg Good Negligible Self-utilized by ULB, or 
distributed for free for 
gardening purposes  

Naya Bazar 
Jorethang 
Nagar 
Panchayat 

0.30 Organic Waste Composting Machine 90 kg Good Negligible Gardening  

Singtam 
Nagar 
Panchayat 

 
0.7 

1. Organic Waste Composting Machine 
  2. Compost Pit  

 200 kg   Negligible utilised at the MRF 
premises for gardening 
purposes  

Namchi 
Municipal 
Council 

1.5 Organic Waste Composting Machine 500 kgs Good Negligible Self-utilized 

Gyalshing 
Nagar 
Panchayat 

0.20 Compost Pit 50kg Good Negligible Used for gardening 

 
 
Rangpo 
Nagar 
Panchayat 

 
 
1.30 

 
1. Organic Waste Composting Machine 
  2. Compost Pit  

 
 
150kg 

 
 
Good 

Negligible Used for gardening 
purpose and green belt 
area  

Gangtok 
Municipal 
Corporation 

23 TPD Pit & Windrow  
4.36 TPD 

 
 
Usable for 
gardening & 
plantation 

 
Negligible leachate 
generated is used in 
spraying on 
Windrow 

 
 
1. Gardening at MRF 
Site. 
2. Given for free 

-//TRUE COPY//-
Aakashthakur
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3. Home Composting: 

The Urban Development Department is collaborating with the Horticulture Department, Government of Sikkim to promote terrace farming in the urban areas of Sikkim to 
promote home composting as well healthy eating. As per the agreement between the two Departments, the Horticulture Department will provide saplings along with other 
farm inputs to the interested households, while the Urban Development Department through the ULBs will provide training and also mobilise SHG women for information 
regarding the scheme. To start with, around 2000 households in Gangtok Municipal Corporation are being identified and provided support through capacity building 
trainings and related materials. 

 

 

4. Refuse Derived Fuel: 

Capacity of pant Sources of waste for 
making RDF 

RDF 
Produced 

Residue / Reject Management Utilization of RDF 

NA NA NA NA NA 
     

Note: RDF Generated in the State is transported to co-processing plants and cement factories located outside the State. 

 

5. WASTE TO ENERGY (Thermal/ Methanation route) 

Plant Capacity Daily input 
of feed 

Sources of 
waste 

Output 
(Energy) 

Residue/ 
Rejects 
Management 

Fly ash and Bottom Ash 
management 

NA NA NA NA NA NA 
      

 

6. Ring fenced Amount: 

Sl. No. Amount to 
be ring 
fenced  

Whether Single Dedicated Account has been opened  Date of opening 
Account  

Amount Utilised in 
₹ 

Plan of Utilization  

1.  Sanction of Rs. 21.12 crore for biomining of legacy 
waste at Martam Landfill 

 13.6 Crore Completed 

2.  Sanction of Rs. 20.00 crore for waste management  15.00 crore Utilised 

-//TRUE COPY//-
Aakashthakur
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project at Martam Landfill 
3.  Sanction of Rs. 38.00 crore for waste to energy 

plant at Martam landfill 
 38.00 crore Utilised 

4.  Sanction of Rs. 22.00 lakhs as incentive to cleanest 
Urban Local Bodies on 2nd October  

 22.00 lakhs Utilised  

5.  Sanction of Rs. 26 crore for construction of 
integrated waste management facility at Shipchu. 

 15.00 crore Utilised 

6.  Sanction of Rs. 29.00 lakh for upgradation of 
Power supply at SHIPCHU and RANGPO Material 
Recovery Facilities. 

 Rs. 29.00 lakh Utilised 

   TOTAL Rs. 82.11 crore  
 

7. Bio-mining of Legacy Waste at Martam Landfill: 

 

 

 

 

 

 

 

 

 

 

 

 

 

Number of 
legacy 
waste 
dumpsites 

Quantity 
of legacy 
waste 
reported 
on.  1st 
January, 
2023. 
 

Present 
Quantity 
of legacy 
waste as 
on May 
2026 
 

Daily legacy waste being 
added as unprocessed 
waste  

Quantification & utilization of out of bio remediation 
and biomining  

Gap in Legacy 
waste 

Digested 
Material 
(Good 
Earth)  

Plastics 
/RDF 

Rubber  Inerts & others   

01 233823 
Tons 

Nil N/A 35019.86 
Tons 

46400.52 Tons 1,52,536.62 Tons 
 

Nil 

-//TRUE COPY//-
Aakashthakur
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8. Details of the Bio-mining Work at Martam Landfill: 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

SL NO Particulars Processed/Disposed (with 
certificate/voucher)(MT) 

Processed quantity 
stacked at site (MT) 

Total (MT) % as per processed 

1. RDF 34,142.21 12258.314 46400.52 20 

2. Inert 129140.92 0.00 129140.92 55 

3. Good Earth 35019.86 0.00 35019.86 15 

4 Misc. Inert 23395.7 0.00 23395.7 10 

 TOTAL 2,21,698.69 12258.31 233957 100 

-//TRUE COPY//-
Aakashthakur
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9. ULB’s Plan for 100% Processing of Waste: 

 

ULB 
Gap in Waste 

Generation and 
Processing in MT 

Time bound plan to fill up 
the Gap Proposed Comprehensive Plan 

1. Mangan Nagar Panchayat 
 
 
 

0.3 
1 year (2026 -2027) 

1.Partnerships with brand owners/producers under Extended 
Producer Responsibility (EPR). 
2. Focus on door-to-door awareness campaign 
3. Intensive IEC activities 
 

2. Nayabazar-Jorethang Nagar 
Panchayat 

 
 
 

1.2 1 year (2026 -2027) 

1.Establishment of composting Pit & MRF 
2. Completion of waste management facility at Shipchu landfill 
3. Increased focus on IEC acitivites 
4. Focus on home composting 

3. Singtam Nagar Panchayat  
0.3 6 months to 1 year 

1. 100% Door to Door Segregation  

2. Composting unit for Wet Waste 

3. MRF for dry waste with recycling linkages      

4. Namchi Nagar Panchayat  
2.0  

5. Gyalshing Nagar Panchayat 0.6  

6. Rangpo Nagar Panchayat 1.7  1.  Continuous IEC & monitoring to sustain 100% processing. 

7. Gangtok Municipal 
Corporation 
 

 
 
 

6.135 
6-8 months 

1. MRF (Land allotted) 
2. Segregation at source 
3. Composting unit 

 

 

 

-//TRUE COPY//-
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Humble submission to Para No 7 of  Order dated 14.10.2025 (uploaded on 18.11.2025)  w.r.t O.A No 606/2018 
( I.A. Nos. 163/2021, 299/2024 & 20/2025)  in respect of State of Sikkim in the format suggested in the order dated 

16.01.2025. 

[ B ] Sewage management in the State 

(A) Sewage Status 
Estimation and 
measurement  

(B) Sewage Conveyance/sewers Remarks 

*Total Sewage Generation 
per day (in MLD) 

Targeted 
household to be 

connected  to 
sewers 

Households 
connected 

Time targets to 
complete 

connectivity(gap in 
connectivity) 

  

1 2 3 4   

GANGTOK 

    18.33 32092 27335 March 2027 

Unconnected H.H sewage managed 
through individual Septic Tank 
 
 

-//TRUE COPY//-
Aakashthakur
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*Total Sewage 
Generation per 

day (in MLD) 

Targeted 
household to be 

connected  to 
sewers 

Households 
connected 

Time targets to 
complete 

connectivity(gap in 
connectivity) 

Remarks 

 1 2 3 4  
MANGAN 

    1.14 1368 NIL December 2027 

Construction of 1.0 MLD STP under 
progress. Sanctioned Cost : Rs 91.76 
crore. Total Sewer network = 42 km, 
Network Completed till date = 15 km. 
Unconnected H.H sewage managed 
through individual Septic Tank. 

SINGTAM 

    0.89 800 450 December 2027 

Const of 3 MLD STP under progress. 
Sanctioned Cost : Rs 39.44 Crore. 
Unconnected H.H sewage managed 
through individual Septic Tank 

RANGPO 

-//TRUE COPY//-
Aakashthakur
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    2.38 1800 NIL September 2028 

Const of 5 MLD STP approved under 
ADB funding amounting to Rs 69 
crore. Unconnected H.H sewage 
managed through individual Septic 
Tank 

       
 
 
 
 
 
 
 

*Total Sewage 
Generation per 

day (in MLD) 

Targeted 
household to be 

connected  to 
sewers 

Households 
connected 

Time targets to 
complete 

connectivity(gap in 
connectivity) 

Remarks 

 1 2 3 4  
GYALSHING TOWN 

    0.72 1032 NIL December 2027 

Const of 1 MLD STP under progress. 
Sanctioned Cost : Rs 88.80 crore. Total 
Sewer network = 25 km ,Network 
Completed till date = 20 km, 
Unconnected H.H sewage managed 
through individual Septic Tank 

NAMCHI TOWN 

    3.49 3100 Nil 

Construction of 3.63 MLD STP stalled due to Public resentment. 
Public awareness cum consultative meeting held on August 6th, 
2025 at Town Hall Namchi. Survey, investigation completed, 
draft DPR under technical examination prior to seeking 
administrative approval. Project will take 36 months to complete 
after grant of approval and sanction. Unconnected H.H sewage 
managed through individual Septic Tank 

JORETHANG TOWN 

-//TRUE COPY//-
Aakashthakur
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    2.56 2636 Nil 

Construction of 1.7 MLD STP stalled due to Public resentment. 
Alternate land identified at Chirbiraytar. First call for tender for 
DPR preparation was non- responsive and second call EoI is 
floated. Unconnected H.H sewage is managed through individual 
Septic Tank. Project will take 36 months to complete after grant 
of approval and sanction. 

Total Sewage 
Generation 29.51   

NOTE:             

(a) Population for the year 2025 based on Incremental increase method and arithmetic increase method with past 4 decade census 
data before 2011 plus the floating population of 10% as specified for Hill states: CPHEEO 2024, 

(b) Targeted Household Data based on ULB data from Amrut Scheme. 
(c ) Household connected based on average of 3.55 H.H per building/per bill, with an avearge of 5.5 person per H.H 

(d) Basis of sewage generation estimation for the year 2025 (based on 80% of 135 lpcd water supply for normal and 45 lpcd for 
floating population + the storm water infiltration minumum of either 10% of design sewage flow or 250 ltr/manhole/day) : 
Manual on Water Supply and Treatment Systems (Drink from Tap), Part A: Engineering- Planning, Design and 
Implementation, March, 2024, published by CPHEEO, Ministry of Housing and Urban Affairs (MoHUA) and NRCP 
Guidelines 2013 

(e)  The first column (1) indicates the present day sewage generation to ascertain the present gap, thus, the figures in Column 2 is 
also calculated for the year under report. Presently the figures are for year 2025 which will be subsequently updated on 1st July 
2026 for the current year. 

(f)  Two new towns have been added as ULBs wef March 2026 (a) Pakyong Town and (b) Soreng Town. The data pertaining to 
these new ULBs shall be assimilated and filed in the next Report. 

-//TRUE COPY//-
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(C)  Drains 

Sewage and Sullage flowing in open drains 
(Storm water drains / concretised drains / 

unlined/katcha drains) 
(No. of drains) 

**Flow 
in   each 

drain 
(MLD) 

Quality/ 
Characteristics of 

Effluent 

Quantity of 
Industrial 

effluent 
discharged in 
Drain (MLD) 

Final point 
of discharge 

of drain 

Time bound action plan to 
prevent sewage discharge into 

drain 

(5) (6) (7) (8) (9) (10) 
GANGTOK 

Sewage Sullage           

NIL 20 Primary Drains in and 
around Gangtok 2.20 

Ranging : BOD5 3.1-3.5 
mg/L. pH 6.8-7.7. Fecal 

Coliform 600-1200 
Nil 

Roru Chu, 
Rani chu, 

Manay Khola 

No sewage is discharged into 
drain. (Sullage coming to the 
drain is from the unconnected 
Households whose sewage is 
managed in individual septic 

tanks. Once all the households 
are connected as per targeted 

date, it is expected there will be 
no sullage entering the 

Stormwater Drains. 
MANGAN 

Sewage Sullage           

NIL 3 Primary Drains 0.93 
Ranging : BOD5 3.1-3.3 
mg/L. pH 7-7.8. Fecal 

Coliform 500-800 
Nil Teesta Khola -do- 

-//TRUE COPY//-
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(C)  Drains 

Sewage and Sullage flowing in open drains 
(Storm water drains / concretised drains / 

unlined/katcha drains) 
(No. of drains) 

**Flow 
in   each 

drain 
(MLD) 

Quality/ 
Characteristics of 

Effluent 

Quantity of 
Industrial 

effluent 
discharged in 
Drain (MLD) 

Final point 
of discharge 

of drain 

Time bound action plan to 
prevent sewage discharge into 

drain 

SINGTAM 
Sewage Sullage           

NIL 2 Primary Drains including 7 
Secondary drains 0.72 

Ranging : BOD5 3.2-3.8 
mg/L. pH 6.7-7.9. Fecal 

Coliform 900-1050 
Nil Teesta Khola -do- 

       
RANGPO 

Sewage Sullage           

NIL 7 Primary Drains 1.93 
Ranging : BOD5 3.1-3.7 
mg/L. pH 6.8-7.8. Fecal 

Coliform 850-1100 
Nil Teesta Khola, 

Rangpo chu -do- 

GYALSHING 
Sewage Sullage           

NIL 3 Primary Drains 0.82 
Ranging : BOD5 3.1-3.3 
mg/L. pH 6.9-7.9. Fecal 

Coliform 500-700 
Nil Kalej Khola -do- 

NAMCHI 
 

Sewage Sullage           

-//TRUE COPY//-
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(C)  Drains 

Sewage and Sullage flowing in open drains 
(Storm water drains / concretised drains / 

unlined/katcha drains) 
(No. of drains) 

**Flow 
in   each 

drain 
(MLD) 

Quality/ 
Characteristics of 

Effluent 

Quantity of 
Industrial 

effluent 
discharged in 
Drain (MLD) 

Final point 
of discharge 

of drain 

Time bound action plan to 
prevent sewage discharge into 

drain 

NIL 4 Primary Drains 2.72 
Ranging : BOD5 3.1-3.2 
mg/L. pH 6.9-7.7. Fecal 

Coliform 400-650 
Nil Teesta Khola, 

Rangeet chu -do- 

JORETHANG 
Sewage Sullage           

NIL 4 Primary Drains 1.96 
Ranging : BOD5 3.2-3.4 
mg/L. pH 6.7-7.7. Fecal 

Coliform 650-950 
Nil Rangit Chu -do- 

    Total 11.28         

Sullage calculation = {Sewage Generation estimation - Sewage flow measured in STPs} x (65% of Water supplied or 81.25% of wastewater): Manuals on grey water 
management 2021, SBM, Ministry of Jal Shakti. The above quantity does not include Storm Water. 

** Whether this quantity added in Column [A]   YES 
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(D)  Sewage  treatment  and  Utilisation 

Installed Treatment 
capacities of existing   

STPs (MLD) 

Utilisation 
capacity of 

existing 
STP's 
(MLD) 

Gap in 
sewage 

generation 
and 

treatment 
(MLD) 

Time bound 
plan to setup 

and 
operational 

STPs 

Performance 
of STPs with 
reference to 
standards 

Final 
point of 

discharge 
of treated 
effluent 

Level of 
Utilisation 
of Treated 

sewage 

Sludge generation and its 
management 

(11) (12) (13) (14) (15) (16) (17) (18) 
GANGTOK 
Adampool Zone I 

Gangtok 8.00 7.10 

Exisiting 
treatment 
plant is 

surplus to 
cater the 
demand. 

operational compliant  Manay 
Khola nil 

About 0.036 MLD of sludge is 
generated in the STP. Sludge 
from septic tanks of unconnected 
H.H is brought to STP for further 
processing. Waste Sludge is sent 
for solid liquid separation in the 
Centrifuge Units and the sludge 
cakes are further dried in Sludge 
drying bed for volume, pathogen 
reduction and stabilization. The 
Final Dried cake is used for 
gardening and floriculture 

Adampool Zone I 
Gangtok 4.69 3.7 operational compliant  Manay 

Khola nil 

Lower Syari Zone 
II 1.60 1.0 operational compliant  Roro Chu nil 

Gangtok Zone 
Ranipool Zone I  1.27 0.95 operational compliant Rani 

Khola nil 

Gangtok Zone 
Sichey Zone II 3.90 2.85 operational compliant Rani 

Khola nil 

Tathangchen 
Zone III  3.25 0.025 

CTO granted 
till 31st 
March, 

renewal in 
progress. 

compliant Roro Chu nil 

Total Gangtok :  22.71 15.63           
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(D)  Sewage  treatment  and  Utilisation 

Installed Treatment 
capacities of existing   

STPs (MLD) 

Utilisation 
capacity of 

existing 
STP's 
(MLD) 

Gap in 
sewage 

generation 
and 

treatment 
(MLD) 

Time bound 
plan to setup 

and 
operational 

STPs 

Performance 
of STPs with 
reference to 
standards 

Final 
point of 

discharge 
of treated 
effluent 

Level of 
Utilisation 
of Treated 

sewage 

Sludge generation and its 
management 

MANGAN 
No 

Existin
g STP 

    Dec-27   Teesta nil 

Sludge from septic tanks when 
required, in respect of 
unconnected H.H, is brought to 
STP for further processing. 

 

 SINGTAM 0.66 0.6 - Dec-27   Teesta nil 

 Existing 0.66 MLD STP has 
been washed away by the GLOF 
event on 4th Oct 2023, 
Temporarily anaerobic holding 
tank is in place for treatment. 
Sludge from from holding tank 
and individual septic tanks when 
required, in respect of 
unconnected H.H, is brought to 
STP for further processing. 

 

RANGPO  1.4     Sep-28   Rangpo-
Chu nil 

Sludge from septic tanks when 
required, in respect of 
unconnected H.H, is brought to 
STP for further processing. 

 

 GYALSHING 
No 

Existin
g STP 

    Dec-27 

 

Kalej 
khola nil 

Sludge from septic tanks when 
required, in respect of 
unconnected H.H, is brought to 
STP for further processing. 
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(D)  Sewage  treatment  and  Utilisation 

Installed Treatment 
capacities of existing   

STPs (MLD) 

Utilisation 
capacity of 

existing 
STP's 
(MLD) 

Gap in 
sewage 

generation 
and 

treatment 
(MLD) 

Time bound 
plan to setup 

and 
operational 

STPs 

Performance 
of STPs with 
reference to 
standards 

Final 
point of 

discharge 
of treated 
effluent 

Level of 
Utilisation 
of Treated 

sewage 

Sludge generation and its 
management 

 
 
 
 
 
 
 

NAMCHI 
TOWN 

No 
Existin
g STP 

    ref Note 
below   - nil 

Sludge from septic tanks when 
required, in respect of 
unconnected H.H, is brought to 
STP for further processing. 

 

 JORETHANG 
TOWN 

No 
Existin
g STP 

    ref Note 
below   - nil 

Sludge from septic tanks when 
required, in respect of 
unconnected H.H, is brought to 
STP for further processing. 

NOTE         
1. NAMCHI TOWN: Construction of 3.63 MLD STP stalled due to Public resentment. Public awareness cum consultative meeting held on August 6th, 
2025 at Town Hall Namchi. Survey, investigation completed, draft DPR under technical examination prior to seeking administrative approval. Project will 
take 36 months to complete after grant of approval and sanction. Unconnected H.H sewage managed through individual Septic Tank 
2. JORETHANG TOWN: Construction of 1.7 MLD STP stalled due to Public resentment. Alternate land identified at Chirbiraytar. First call for tender for 
DPR preparation was non- responsive and second call EoI is floated. Unconnected H.H sewage is managed through individual Septic Tank. Project will 
take 36 months to complete after grant of approval and sanction. 
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(C) RING FENCE ACCOUNT 

1) Amount 
to be ring 

fenced 

2) whether Single dedicated 
account has been opened 

3) Date of 
opening 
account 

4) Amount 
Utilised ( in 

Lakhs)   
5) Plan of Utilisation after 1st Hearing 

on 03.11.2022 
till 31st March 

2026 

  

GANGTOK:  

  10425.41 Targeted for 
completion by Mar-27 

Sanction of ₹10445.41 lakh 
for improvement of sewage 
disposal system 

  

MANGAN:  

  5287.62 Targeted for 
completion by Dec-27 

Sanction of ₹ 9193.54 lakh 
for establishing of sewage 
disposal system 

  

GYALSHING:  

  5141.61 Targeted for 
completion by Dec-27 

Sanction of ₹ 8880.00 lakh 
for establishing of sewage 
disposal system 

  

SINGTAM:  

  721.66 Targeted for 
completion by Dec-27 

Sanction of ₹ 3903.00 lakh 
for  improvement of sewage 
disposal system 

  

RANGPO :Construction of 5 
MLD STP approved under 
ADB funding amounting to 
Rs 6900 Lakhs. 

    Targeted for 
completion by Sep-28 

  NAMCHI   … 

Draft DPR under 
technical examination 
prior to seeking 
administrative 
approval. Project will 
take 36 months to 
complete after grant of 
approval and sanction. 

  JORETHANG   … 

First call for tender for 
DPR preparation was 
non- responsive and 
second call EoI is 
floated. Project will 
take 36 months to 
complete after grant of 
approval and sanction. 

  
 Total Sanctioned  Amount 

Rs in lakh  
  

Total Utilised 

  39321.95 21576.3 
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Humble submission to the observations in Order dated 14.10.2025 (uploaded on 18.11.2025) w.r.t. O.A No 606/2018. 

Solid Waste Management. 

Para wise observations Humble Submissions 
Paragraph 4:  We have an affidavit filed by the Principal Resident 
Commissioner, State of Sikkim stationed in Delhi dated 09.10.2025 
(not on 09.10.2023, page 646) on record. But affidavit does not 
disclose that the facts and figures disclosed are approved by the Chief 
Secretary, as required by the earlier orders of the Tribunal 

It is submitted that the facts and figures disclosed are approved 
by the Chief Secretary before onward submission. 

Paragraph  6 [A] Solid Waste Management 
A I It has been estimated that 77.0 TPD of solid waste is 

generated and 56.8 TPD is processed and the gap disclosed 
is 18.8 TPD (Table 1 page 651). Considering the 
topographic and climatic conditions of the State, effective 
functioning of composting processes and their performance 
evaluation is essential and to this effect specific disclosure 
should be made in the next report. We find that Organic 
Waste Converter Machines are set up and capacity of such 
converters can be augmented to bridge the gap of 20.0 TPD. 
Details of the treatment to remediate the gap and final 
destination of the compost be given. 

Aerobic composting in Organic waste converter (OWCs)  and at 
household levels are effective.  OWCs are installed in six (06) 
ULBs and are being operated.  At Martam, composting is being 
done by making windrows.  
Compost are being utilized for gardening and manuring green 
belt areas. 
The analysis report of compost is attached at Annexure-I for 
kind reference. 

ANNEXURE A-2
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A II We have noted that all the seven ULBs are collecting the entire 
waste being generated and transporting it. However, there is no 
mention of segregation of waste at the source of generation. 
Furthermore, it is not disclosed whether composting is done at 
the individual household level or at the community level. The 
details of the household compositing and the methodology be 
given. 
 

Segregation at source is being followed at household level 
basically into dry and wet waste. Further sorting is being done 
at MRFs. In urban areas home composting is followed 
depending upon the space available for it.  
So far community level composting is not done in urban areas. 
Household composting is usually being done in composting 
bins by aerobic decomposition.  
Further, the Urban Development Department is collaborating 
with the Horticulture Department, Government of Sikkim to 
promote terrace farming in the urban areas of Sikkim to 
promote home composting as well healthy eating.  
As per the agreement between the two Departments, the 
Horticulture Department will provide saplings along with other 
farm inputs to the interested households, while the Urban 
Development Department through the ULBs will provide 
training and also mobilise SHG women for information 
regarding the scheme. To start with, around 2000 households in 
Gangtok Municipal Corporation are being identified and 
provided support through capacity building trainings and related 
materials. 
 

A III We find that about 34.8 TPD of waste is sold to the scrap 
dealers to further channelize for processing. However, no 
disclosure has been made on authorisation of such scrap 
dealers and the destined agencies receiving specific waste 
for processing under the relevant Rules. The same maybe 
provided. 
 

The details of authorised scrap dealers have been provided at 
Annexure II. The waste is channelized through local scrap 
dealers in Siliguri, West Bengal. 
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A IV We have noted that Mangan, Nayabazar, Jorethan, Singtam, 
Namchi, Gayalshing and Rangpo NP do not have legacy waste, 
except Gangtok Municipal Council and gaps in waste 
processing have been shown which may be creating legacy 
waste that is not accounted for in the present affidavit. We have 
noted that 46,323 MT of legacy waste is yet to be remediated at 
Martam site, at Gangtok. In addition to this legacy waste, 
6.0TPD is a gap in waste processing which should also be 
accounted for as legacy waste. Further, RDF and other rejects/ 
residues arising out of Bio mining should be properly managed 
rather than stocking them on the site. We make it clear that no 
legacy waste sites should be located on river flood plains or 
any other water body. 
 

Bio mining at Martam site has been completed. The details of 
bio mining has been provided in  Annexure-III. 

Paragraph 6  
[B] Liquid Waste Management. 

 

B I. 

Estimated Sewage generation in 7 ULBs is 29.51 MLD and except for 
Gangtok, which is having partial sewage treatment facilities, no other 
ULBs have STPs and are relying on on-site sanitation system i.e, 
Septic Tanks and Soak pits. 

In order to ascertain the present gap the calculated sewage 
generation is estimated for the year 2025.This data will be 
updated w.e.f. 1st July 2026. 
The details of proposed capacities, project status, timelines, and 
financial approvals are updated in the format as prescribed by 
Hon’ble NGT. 
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B II. 

We further find that there is variations in cost estimates in respect of 
each ULB when examined based on sewage generation, households to 
be connected to sewers and proposed capacities of STPs. We also 
require supporting statement on the provision of Household 
connections for 800 dwellers and the installation of a 3.0 MLD sewage 
treatment plant, ULB wise. 

The variations in cost estimates among different ULBs arise 
primarily due to site-specific factors such as  
topographical conditions, hydraulic gradients, requirement of 
site development and protections; 
length of sewer network and spread of town and diameter of 
pipes, 
land availability (and distance) for STP  including length of 
access road,  
extent of road restoration, shifting of utilities 
pumping requirements, and 
other associated civil and electro-mechanical components of 
STPs, distance of power and water connections (utilities) etc.  
Thus different projects have varied cost per unit based on site 
specific conditions. 
 
Further, it is submitted that 800 households (H.H.) (for Singtam 
ULB) represent the targeted H.H number as per the year 2025 to 
ascertain the present gap. The target HH for the design year is 
indicated in Annexure IV.  
 
It is also to submit that the STPs are designed for the future 
projected population for the design year. ULB-wise updated 
data for the individual design period of STPs, including the 
estimated population and corresponding targeted households for 
the design year, is indicated at Annexure IV. 
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 B III. In case of Gangtok, sewage treatment capacity of 22.71 MLD is 
created and actual utilisation is 18.22 MLD. 4.33 MLD is yet to be 
connected to STPs. We also find that STP at Tathangchen is not in 
operation on account of not having a CTO, therefore, reasons for not 
granting the CTO should be disclosed. We also direct the disclosure of 
details of sewer laying in Gangtok City and its maintenance 
considering Topographic conditions. 

It is true that the  sewage treatment capacity of all STPs for 
Gangtok is 22.71 MLD in Gangtok. The present generation as 
per projected population is 18.22 MLD against which the 
present utilization is 15.63 MLD. Thus a gap of  4.33 MLD 
pertains to areas where sewer connectivity is under progress or 
yet to be integrated with the existing STP network.  
 
A major portion of the gap relates to the Zone III- Tathangchen 
Sewerage Project, where network and STP infrastructure is 
completed but commissioning was linked to grant of Consent to 
Operate (CTO). The status of connection works and timelines is 
furnished in the format as prescribed by Hon’ble NGT.  
 
CTO was granted till 31st March and further renewal is in 
progress and is indicated in Annexure–V.  
 
Detailed information regarding sewer laying works in Gangtok 
City, including operation & maintenance mechanisms is 
enclosed as Annexure–VI. 
River water quality data for the month of March 2026 has been 
attached as Annexure VII for  kind reference . 
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Annexure II: Details of Authorised scrap dealers: 
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S. No.  ULB Number of scrap dealers collecting 
the dry waste  

Names of Scrap Dealers with address Amount of Dry Waste Sold 
during 2025-2026 

 

1. MNP 

 

02 

1. M/s Jahoor Mia, Mangan Bazaar 

2. M/s Nathuni Mansuri, Mangan Bazar 

2000 kgs 

 

 

2. 

NJNP 

 

 

04 

1. M/s Ram Nath Sahani, Jorethang Bazaar 

2. M/s Jitendra Prasad Gupta, Jorethang Bazaar  

3.M/s Sanjay Jaiswal, Jorethang Bazaar 

4. M/s Saroj Prasad Gupta, Jorethang Bazaar 

3000 kgs 

3. SNP 01 M/s Nasim Sheikh, DragoanSingtam Bazaar  2500 kgs 

 

 

 

4. Namchi 

04 1. M/s Mohamad Harun, Namchi Bazaar  

2. M/s Pramod Gupta, Namchi Bazaar  

3. M/s Raj Balam, Namchi Bazaar  

4. M/s Kalzang Doma Lepcha, Namchi Bazaar 

6000 kgs 

 

5. GNP 

 

02 

1. M/s Jaishankar, Gyalshing Bazaar 

2. M/s Janulall, Gyalshing Bazaar 

2800 kgs 

6. RNP 01 M/s Karma Jigme Bhutia, Mining, Rangpo 4000 kgs 

 

      7. GMC 
02 1. M/s Ranjit Traders, Jalpaiguri Siliguri 

2. M/s S.R. Enterprise, Ambedkar Colony, Siliguri 

2487 MT 
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Annexure III (page-1/6) 

Biomining of legacy waste Phase - I 
CONTENT: 

 

SL NO Particular Quantity(MT) 

1 RDF@20 % 37,573.694 

2 Inert@55% 1,03,125 

3 GoodEarth@15% 28,051.306 

4 Misc@10% 18,750 
 Total 1,87,500 

Work order to GNS in Phase -I:150000(+/-25%) Work Done : 187500 

DETAILS OF INERT DISPOSAL 
 

SL.NO DATE MATERIAL RECEIVEDBY QUANTITY 
(MT) 

1 17-11-2024 INERT M/S Karchen Lanchungpa 4000 

2 18-12-2024 INERT M/S S M Infrabuild (JV) 8000 

3 18-12-2024 INERT Dipak Kumar Chettri 16000 

4 18-12-2024 INERT Dipak Kuma rChettri 6000 

5 02-05-2025 INERT Bayul Demojong 18000 

6 06-05-2025 INERT GNS BUILDERS 15000 

7  INERT Pema Gyalpu Bhutia 13200 

8  INERT Pawan Sapkota 5400 
    17525 

TOTAL(MT) 1,03,125 

DETAILS OF RDF DISPOSAL 
 

SL.NO DATE MATERIAL RECEIVEDBY QUANTITY(MT) 

1 01-06-2024 RDF Dew Resource 2282.77 

2 02-06-2024 RDF Smart Utilities 1062.27 

3 02-08-2024 RDF Dalmia Cement 191.52 

4 20-09-2024 RDF Smart Utilities 3005.4 

5 30-11-2024 RDF Dew Resource 2770.35 

6 03-01-2025 RDF Dew Resource 2440.55 

7 17-01-2025 RDF Dalmia Cement 1103.5 

8 17-04-2025 RDF Dew Resource 3397.45 

9 19-04-2025 RDF Dew Resource 2650.4 

10 04-02-2026 RDF Sujan Gurung 3412 

11  RDF Sujan Gurung 3392 

12  RDF Sujan Gurung 3434 
     

TOTAL (MT) 29142.21 
Phase– I:Balance RDF = 37573.694 –29142.21 =8431.484MT(Out of8 431.482, 5000MT is transported and awaiting certificates) 
Hence, Remaing RDF Balance =3 431.484MT 
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Annexure III (page-2/6) 
Phase – II Work of : 46457MT 

Sl Fraction Output( MT) 
1 RDF(19%) 8826.83 
2 GOODEARTH(15%) 6968.55 
3 INERT(56%) 26015.92 
4 MISC(10%) 4645.7 

 Total 46457 
 
 
1. Inert fraction and Misc.were used in the Sanitary Landfill for Landfilling purposes. 

2. Good Earth was distributed in villages of Namchi and Linkey. 

3. Total RDF Left to be transported (RDF balance Phase-I+PhaseII=3431.484+8826.83=12,258.314MT) 

 

Though the total surveyed qty was 2,33,823,during actual work the qty was found to a little bit more amounting to be  2,33,957 Therefore, Total work done = 1,87,500 + 46457 = 233957 MT 
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Annexure III (page-3/6) 

DETAILS OF RDF DISPOSAL 
 

SL.NO DATE MATERIA
L 

RECEIVED BY QUANTITY(MT
) 

1 01-06-2024 RDF Dew Resource 2282.77 

2 02-06-2024 RDF Smart Utilities 1062.27 

3 02-08-2024 RDF Dalmia Cement 191.52 
4 20-09-2024 RDF Smart Utilities 3005.4 
5 30-11-2024 RDF Dew Resource 2770.35 
6 03-01-2025 RDF Dew Resource 2440.55 
7 17-01-2025 RDF Dalmia Cement 1103.5 
8 17-04-2025 RDF Dew Resource 3397.45 
9 19-04-2025 RDF Dew Resource 2650.4 

10 04-02-2026 RDF Sujan Gurung 3412 

11 03-03-2026 RDF Sujan Gurung 3392 
12 06-04-2026 RDF Sujan Gurung 3434 

     
TOTAL (MT) 29142.21 

 
Phase — I : Balance RDF = 37573.694 — 29142.21 = 8430.79 MT (Out of 8430.79, 5000 MT is 
already dispatch awaiting for certificate) 
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DEW RESOU IRC IE 
MANAG M N T 

lnvoi~ Numb@J" 
1111voi~Dare 
Term,s 
Due D te 

Bill T10 

Dew Resou1r,c,e Manag,e,ment. 
1827/1,1 !129/1,1830/1 & 11831/1, Sujru, F>airga111a 
Arihant Lane, Behind rn M -erut Road 
Mu:z:affarnagar Uttar Prad1@sh 251003 
111diai 
GSTINI 09'AA TF'02•U 0L1 l.7 

;; INV-229 
: G1,./N(2024 
: Du:e on Re~ea,i: 
: 01/0<,/2.024 

, -• Of SupplJ 

TAX IINVQ,ICIE, 
i Sikkim ,[11) 

G,NS IIUILDJERS 
KMMA J IGMEE DAWA ,0,1, OPPOSITE JUNCTION PET'ROI. POMP, 
OPPOSITEJUlNCillON P I ROL PUMP 

I Shpl'o 

01.,, O'PPOSITE JUNCT ON PETRO 

PET1ROL PUM~ 
PUMP, OPPOSITE JUNCTION 

Bojoghari, Cangwk 
Bojoghari 
737101 Sikkim 
India 
GSllN 1 HU'l'IP01300M5ZC 

Subject : 

IROF Disposal ChargeSr 

SL 
INo, Item& Ducriiptio-
1 Oisp~I Charges for R!DF 

Total tn Words 

Bojog:han, Gangtok 
Bojogha11i 
737101 Sikkim 
llld'ia 
11AJYPOUOOMS rC 

HS'N/SAC ,Q·~ ------4----
999433 2,282.TI 200.00 

MT 

1:ndiu Rap~e Five ~lch T:liirt;y.Eigbt ThoUSil11d SeeareiJ Hundttd fhlrty­
lllrn r,nd Sil!lnnt,r-Tw.o P•iH O,n{v 

Note~ 

This Invoice is made ag,1fnst tihe receiipl!:s iri the month ofMay'24. 

Name: Oew Resource,Management 
Bank : HDFC 1San 

18% 82,179.72 

sub Total 

IC.ST18 (18%) 

otal 

Bll~nl28 0111@ 

Amount 
4,S6,SSA.OO 

4,56,554.00 

S.2,179.72 
- ..]8,733.72 

S,38,733,,.72, 

Branch: Ku'katpally V1llag; , Hyderalbad 
A/C Nb: 50200066811120 
I SC: H DFC0009168 

L..-------=A..:..:~:....:tc.:.ho.:..:r..:::i!Zed=-= Signatur,e ______ --,1 

SINlff COD'E: HOFOIN88 

Terms.&. Conditiorn, 
P.aymerit to b@ done immediajtely. 

Scan the QR code to vi w th co 'R91,1red i nforma.tfon. 
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,,. 

D IE W RESOURCE 
HAN ti 

r
llwolr:e,Numbct 
~Dmi, 
Tfill!S 
Elut~tw 

81 L 1l'O 

----

Dew· Resource, Management 
18-21/1, 18151/1, 1830/1 & 1831/1. SuJru.. P g-,111W1 

Mhant t.lM!', Belll'fld m, ~Road 
MvUFr~r IJtur Pradesh 25101D 
Indra 
QSTIN 09MlFD2:.t10L 1Z7 

: IMY.J011 

: ] 0/11/Z024 
: Dvt, On RNafpt. 
~ '10/f tpll24 

Sh To 

TAX INVOICIE 
:SWd■ (10 

OHS BUH.HRS 
11'.AAMA JIGME£ DA'WA 01, ~ JU CTION PETA0L PUMP, 
OPPOsml. JUNCflOH IPElllOL PlllMP 

CiNS BUILDERS 01, OPPOSln JUNC'DON PETROi. PUMP, ~ 
JUNCTION PfillM)IL PUMP 

Bojag~ri, Ci:lngtok 
Bojc,g"11 rt 
737101 m 
ll"llflll 
GSTlli 1'1 ~ 1300,,,,SZC 

i 

Su~; 

ROF Ol:11pcw1 Cha1111es 

SL 
MD 
1 

ltHl11& DHa\l'pti'Mii 
~posa1 Charges for Rll)F 

l'otal 1n words 

J_ 

Bolo9tlari.C'.ii"Utolc 
~PQri 
717'1011 Si m 
India 
11A.l't'Pl)1300MllC 

Qty 

l,TIO..lS 
MT 

flNIJM RuJ,,N·Slxui11 Ft_ftr1ltrH ~~~ Two •Ml 
~~On(, 

Hot-es, 

Thlt lnvoq i$. ~~~tho ~pts In~ mootll of' Ott and 
INO"in-.. 

Nim~ Dew ll.-sotme Mallagernfflt 
IBenk : HDf( Ba.nil; 
Braltch! Ku~ \/i~gt. Hydci;-olb,ad 
NC Ho; S02000li6811 1120 
IFSC:: HDJ:C!IOC)511~ 
Miff C:ODE! tilDFON88 

T«rns & eondi~ 
P~nt to• be done lm!Mliale~. 

IGST 

" Amt 

'"1,732.60 

SiubTotal 
IGST18 ,119'r\) 

'!l'otllil 

h'l'.ln~• ID\Je 

,aU'l(>Qflt 

5,54.010,00 

S.SA,010..00 
99,73,'2-60 

"'53,;IOUO 

ft,.53JI02i60 
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ID IE. W Rl E :S,OURCIE 
'4ANit(,, 1 

IWOkeN'Umkr 
lrn'O~C!>D.a'te 
Tcirms. 
Dtlle•Dalle 

11 ro 

----

Dew IResourc:,e Managen1en't 
1.921/~, 1tn,/11183011 & 18-31/1. SWru. P.arg;uu 
Atih3nt Larr. Dd'iind m , Mffrut 1Road 
~f~r Utt..r Pradnh 25100~ 
lndiil 
GSTIN 09.M lffDz.11 llll 1Z1 

: IN\le31N ~ (If Supply 
: 03)'011/,2,0t5 
;l!)l,t(lln~ 

: 03J0'J2lW: 

Shlpro 

CiM:5 BUIU)f:RS GttS, BIJIIDERS, lll1. OPPOSITE JUNCTION PElROl PU • OPPOSlrJE 

KARMA JIGMEE. DAWA 01. ~TE .Jl!NCTION PETROi!. PllMP, 
OPP05nE JUNCfl01'4 l~EiftO PUMlf" 
~l'la,t,. G;u~tol 
EllOjOgP\lllli 
7171011 Sikkim 
flldla 
QSTlt,fl ·~ 1AJYP0ril 3,00MSZ( 

~«: 
ROf 01~ Ohlrgt\S 

$1 
NG! 

1 

1te1111 11. DeKripll0111 

~tctna rgesforFWf 

ToU4 1n WM'Ck 

JUNCTIONPaBROLPUMP 

I BoJoiihari. GarigtGt; 
B,ofo,g'11Jd 
73711)11 Si m 
lndi.l 
1 1 AJYPiO tJ~ZC 

row 
~.44US 

MT 

R.llle 

2()0!00 

lmllfli ~ Flw Ll'H1S.~ ~ HIM Hui't/Wd~ 
Nli14'.Mfl~~~ 

~ 

l'•Ni1Ui & C:Ondl~ 
Pa)tmMt Ito be done mdat~ty. 

San t11rc, Q,R rCrOdt, to~ the c.onflgt!lf.NII Wonnatloo. 

ICST 

" 18 

Amt 
87,859.80 

Wt.Tot.JI 
IGST11{1n.J 

Tatal 

Blllnce Due 

Amou11t 

'4.88.110.100 

4.&8. 110..00 

81,e.5'.80 

8.'15.Ht--10 
'5.,7~9flr.8Qr 
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ANNEXURE IV 
 

Estimated Sewage generation for Design Periods and Targeted HH  

*Total Estimated Sewage 
Generation per day (in MLD) as 

per 2025 population forecast 

Year of 
Population 
Forecast for 

Design 
Period 

Forecasted 
target 

Design 
Population 

Forecasted 
Sewage 

generation ( 
in MLD) 

Design 
Capacity 
of STP 

(in MLD) 

Targeted 
household 

to be 
connected  
to sewers 

COST REMARK  

1 2 3 4 5 6 7 8  
                    
 GANGTOK -   18.33 2035 192506 21.48 22.71 35001 - The variations in 

cost estimates 
among different 
ULBs arise 
primarily due to site-
specific factors such 
as topographical 
conditions, land 
availability and its 
cost, extent of road 
restoration, depth of 
sewer laying, 
pumping 

 
                  

 MANGAN   1.14 2037 9389 1.01 1 1707 
Sanctioned 
Cost : Rs 

91.76 crore. 
 

                  

 SINGTAM   0.89 2054 37041 2.96 3 6735 
Sanctioned 
Cost : Rs 

39.44 Crore 
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ANNEXURE IV 
 

Estimated Sewage generation for Design Periods and Targeted HH  

*Total Estimated Sewage 
Generation per day (in MLD) as 

per 2025 population forecast 

Year of 
Population 
Forecast for 

Design 
Period 

Forecasted 
target 

Design 
Population 

Forecasted 
Sewage 

generation ( 
in MLD) 

Design 
Capacity 
of STP 

(in MLD) 

Targeted 
household 

to be 
connected  
to sewers 

COST REMARK  

1 2 3 4 5 6 7 8  

 RANGPO   2.38 2055 48499 4.86 5 8818 
Sanctioned 
Cost : Rs 69 

crore. 

requirements, 
location of STP and 
other associated civil 
and electro-
mechanicalcompone
nts of STPs.  

 

              

 GYALSHING TOWN   0.72 2039 9863 1.06 1.1 1793 
Sanctioned 
Cost : Rs 

88.80 crore.  
 

NAMCHI TOWN                  
    3.49 .. … … … … 

DPR under 
preparation 

 
JORETHANG TOWN                
    2.56 .. … … … …  

Total Sewage Generation 29.51            
                     

NOTE:                    
(a) Column 1 indicates the estimated sewage generation for the projected population for the year 2025 based on Incremental increase 

method and arithmetic increase method with past 4 decade census data before 2011 plus the floating population of 10% as 
specified for Hill states: CPHEEO 2024, 
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ANNEXURE IV 
 

Estimated Sewage generation for Design Periods and Targeted HH  

*Total Estimated Sewage 
Generation per day (in MLD) as 

per 2025 population forecast 

Year of 
Population 
Forecast for 

Design 
Period 

Forecasted 
target 

Design 
Population 

Forecasted 
Sewage 

generation ( 
in MLD) 

Design 
Capacity 
of STP 

(in MLD) 

Targeted 
household 

to be 
connected  
to sewers 

COST REMARK  

1 2 3 4 5 6 7 8  
(b) Column 2 indicates the design year of the STPs; the year varies as STPs have been established in different years. Column 3 is the 

projected population for the design year.  

(c ) Target Households to be connected for the design year is calculated based on average of 3.55 H.H per building/per bill, with an 
avearge of 5.5 person per H.H  

(d) Basis of sewage generation estimation for the design year (based on 80% of 135 lpcd water supply for normal and 45 lpcd for 
floating population + the storm water infiltration minumum of either 10% of design sewage flow or 250 ltr/manhole/day) : 
Manual on Water Supply and Treatment Systems (Drink from Tap), Part A: Engineering- Planning, Design and Implementation, 
March, 2024, published by CPHEEO, Ministry of Housing and Urban Affairs (MoHUA) and NRCP Guidelines 2013  

(e)  Two new towns have been added as ULBs wef March 2026 (a) Pakyong Town and (b) Soreng Town. The data pertaining to these 
new ULBs shall be assimilated and filed in the next Report.  

 

-//TRUE COPY//-
Aakashthakur

39770



Page 9 of 24 
 

ANNEXURE V page 1/3 
(CTO page 1) 

 

 

-//TRUE COPY//-
Aakashthakur

40

Ref. No 
To, 

I ..- liFE 
L1tPslylc lor 
Environment 

TAT I POLL TIO CO TROL BOARD- IKKIM 
FORE T & ENVIRONM ·NT DEPARTMENT 

G VER.NME T F lKKIM 
o -:oRALI, GANGTOK - 73710~. 

The PCE-Cum-Secretary, 
PHE Department, 
Government of Sikkim, 
Nirman Bhawan-Gangtok, 
Gangtok District-737101. 

Dated : DJ. fl21026 

Sub: CONSENT TO OPERATE. 

In consideration of your application vide no. 548294 dated 19.08.2025, the State Pollution 

Control Board-Sikkim hereby grants you Consent to Operate a Sewage Treatment Plant (STP) 

located at Lower Tathangchen, Gangtok District-Sikkim under the provision of Section 25 of the 

Water (Prevention & Control of Pollution) Act, 1974 and Section 21 of Air (Prevent ion & 

Control of Pollution) Act, 1981 subject to t he following condition : 
I 

1. That, this consent is meant for specific purpose only and any alteration in the process or 

capacity sha ll require obtaining prior permission from the Board; 
2. That, you shal l operate and maintain the STP 24 hours a day; 
3. That, you shall operate he STP to treat sewage adher ing to the standards prescribed 

under the Environment (Protection) Act, 1986 and Rules made there under from t ime to 

t ime, whichever is stringent; 
4. That you sha ll adhere to the following standards for discharge of effluent· 

' 
SI. No. Parameter Permissible limit 

1. pH 6.5-9.0 

2. Bio-chemical Oxygen Demand (BOD) 30 mg/I (in river/stream) 

3. Total Suspended Solids (TSS) 100 mg/I 

4. Colou r & Odour All efforts should be made 

to remove colour & 

I 
unpleasant odour as far as 
practicable. 

5. Fecal Coliform (FC) 1000 MPN/100 ml 

S. That, reuse/recyc ling o f treated emuent shall be encouraged and in cases where part of the treated 
effiuent is reused al)d recycled invo lving poss ibility of human contact, standards specified above 

sha ll apply; 
6 . That, The Board reserves the right to review plans, specifications and other data re lating to p la nt 

setup fo r t he STPs; 
7 . That, you shall ensu re replacement of pollut io n cwntrol system o r its parts afte r expiry of its 

expected life cycle and defi net.1 by the manufactu rer/producer, so as to ensure optimum 
compliance of the standards stated in Table 2 and operat ional safety thereof; 

P.T.O 
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8. That, as per the directions or the Central Pollu tion Control Board (CPCB) vide F.No. AS-
19019/43/06-UPC-l/4647 dated 07/03/2020, you shall Install UV-Vis Dual Oeam Scanning & 
Multipoint calibration Mechanism Tcchnolo~y based Online Continuous Effluent Monitorin1: 
System (OCEMS); 

9. n,at, thi consent is valid tlll 31" March l026: 
10. That, you shall connect and upload the Online effluent monitoring data with the Servers of CPCB 

and SPCB-Sikklrn; 
11. That, the OCEMS shall monitor the parameters stated In Table 2 and In addition Flow meter shall 

be installed as well ; 
1. That, you shall opera e OCEMS (ONLINE CONTINUOUS EFFLUENT MONITORING SYSTEM) in 

your unit and connect il to SPCB server; 

12. That, you shal l ensure regular maintenance and operation of the OCEMS with tamper proof 
mechanisms with facilities for calibration; 

13. That, you shall follow guidelines prescribed by the CPCB for OCEMS available at 
https://cpcb.nlc.in/onllne-monitoring-of-industrlal-emlssion/: 

14. That you shall have facilities to manage sol:1 waste ( STP sludge) generated in your unit; 
15. That, the STP sludge collected shall be utili red as manure or disposed in secure landfill; 
16. That, in case the Oil content of STP siudge is high, you sha ll ensure proper treatment/ 

incineration of the same and the ash shall be channelized to proper disposal facility: 
17. That you shall mainta in proper laboratory facility for manual testing of treated and untreated 

effiuent received by the STP; 
18. That, you shall develop a green belt along the periphery of the facility; 
19. Thai. you shall apply for the renewal of consent one month before i ts c~piry; 

20. That, the SPCB-Sikkim also reserves the right to impose or remove additional conditions in 
relation to this consent; 

21. That, you shall ablde by all the instructions given by the Board from time to time; 
22. That, this consent is valid subject lo obtaining other required permissions/ licenses/clearances 

wherever required; 
2.3 . That, the Board reserves the right to cancel the consent in the event of any environmental 

problems during operation or non compliance to consent conditions stated above; 
24. That, in the event of such cancellation as provided In specific condition no 2.3, the SPCB- Sikklm 

shall not be responsible for any loss or liability suffered by the authorized person, department or 

enterprise; 
2.5. That, you shall apply for renewed con.sen! through online portal, https://skocmms.nic.in/. 
26. That, Rs. 20000/ (twenty t housand only) has been paid as consent fee vide Receipt 

No .20609S815 & Bank ID nil dated 04.07.2025; _ ,.....~ 
27. That, the Board reserves the right to ~.incel the _cons~~in the ~;Pt of any environmental 

problems arising out of your unit; ('.g~g_ 
~ (~' Taman~-_1£.SJRetd.) ·· 

1a'I D'f.~ 1 '-~)~ /M__!.!Dber-Secretary, 11.;i'-' .. ~t<1te'Potfut ion Control Board-Sikkim. 
-v~~ .~} \ 
,~f:/,iiY-t. · /4-5'.' Mirna Wangdi Tama ng 

_,{;f : Member Secretary 
~ Of'!S' ~ ' / State 11ution Control Board 
'-'..·_ •_../ tkk 
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4/6/26, 1:16 PM 

- ~rs;~lom 
~ Sr..t, ll'olSutkrn Control ao.nl . -.. --- . 

V/,- lc.t.,rrttt >t!W•fl J,-..,sn""frl Pl,...it 

Receipt No. 

Oepoalto,- "4ame 

8••1k Id. 

Danie: Niilmc. 

Appllaition No. 

N.i,me and Add~s of Indurtry 

Name of A.oglon:11 omce 
Applled For 

Pnyment O•tn 

CTO (R•.) 

Total ,\mount Pnld (lb.) 

Transaction Sta tu5 

SPCB 

Online Consent Management & Monitoring System 
Mln inry of~'- f«es.t •nd tit CJuni:;t: 

Gcvem:rnent oflndi.a 

On-line Payme□ l Receipt 

2.£0.,l.0626S'5 1902.7 
,..,,._ 
"' 
6251!1 

ScwaqoT~~. 1.-.,- SUXX2, Gang<ok 

""""' C'TO •bctl'I -~ 

'"°11.c,r~1J: LS: 1S15T20.2S 

~Tffl"l'ftl tJ«a..ib 

20000.0 

htlps://akoanrna.nlc.ln/indAppllcatlonDetalls/oddRosponsePaga 
1, 
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A NU: ' R , ID.. 

I. N:1 111 (' or M un ic ipa l/ I' •ri rha n \Nani 

o. Na m!' of Zo ne Covcr!'tl Lcnglh in 
I ms 

Ward No. \ \l:1r<IN11111e 
1\ll1 N I C IP1\L WAIW 

17 l'nni I louse 
IR I lara).!rt1111 l .111 11 s11v 
[ <) l'ado11u 
~() 1.ower radonu- (1 th Mi le 
11 /\ri lhllllJ.! I 
12 1\ rithu11u 2 
u Lower M.(i. Marg/I.a ll lln,ar 
I (1 Ucora Ii lJ JJl]cr Syari 

I Zone-I. G n11 gt11k 2 1 R:111i 11 oo l 311.012 
I) Dcvdl1p111c11I /\ rca 
15 l'i bc1 Rl•ad- Ka,.i Roud 
[,I I lppcr rvl. G. Mar).! 
10 DP I I 

2 U1mcr 13unuk 
3 Lower IJurtuk 
,1 l,owcr Sichcy I 
5 Low..:r Sichcy 11 (Lingd in).!) 
6 U ppcr S ichcy 

PERI URBA i\' WA llD 
6 Kopibari Svari 
5 Dotakhu 
4 Zim11hun 1< M idd lc Syari 
3 Mam Gaon 26.50 

2 Zone-I I. Gangtok 2 1.owcr Svari [;isl 
I Lower Svnri 

l)cfcncc Arca /\nny Ncw Cant c' · Libing /\ rca 

MU i\' lC l l'AL \VA ll D 
16 U1m~r Sya ri 

MU NIC IPAL \VA l~D 
I 13nioclrnri 2nd M ilc 

3 Zone- II 1, Ga nglok 
7 Ch;mdmari 

18,60 
8 latha11cd1cn 

PEH i UIWA N WAHD 
Low.:r Tat lwngclit=n 

Tota l Length of 
clwo rl 

ewer 
79.11 

c.r , d. 
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(O&M of Sewer System of Gangtok Municipality) 
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The aper tion d . 
. an maintenance of lh 

a combination r ,-,...., · ct 
. ""inc manpower 

uninterrupted sewer now. 

k 

wer network in Gangtok is carried out through 

ml me hnn ic I (lllipm nt o nsurc s mooth a nd 

The department has d l d 
d d . · c p oy 70 Nos. ofncld s ta ffs {field a nd STPs) who arc divided into 

e 1cated team and . d . 
a sign' s pcc1 1 areas. Thes a 111s co ndu ct routine inspec ions and respond p . 1 1 ompt Y to sew r blo kagcs as , nd wh n eq11i 1·ed. Minor blockages arc 

clear d mam1all or with lhe help o rodding mach ines, whi le major bloclrnges arc 
attend d using j lling ma ilin s. 

The department is equipped with th following ma hincry a nd eq uipm ent for e ffective 
maintenanc op r-ali ns : 

02 Trollc -Mount d J tling Ma hin cs 

01 Ccs pool Vchi le 

08 Rodding Machines 

Other sewer-clearing tools and safety equipment 

Jetting machines are primari ly used to clear major sewer blockages and remove silt, 

grease, and sol id deposits from main sewer I incs. The cesspool vehicle is utilized for 
suction and disposal of sludge where necessary. 

Annual fund for Maintenance & Repair works is al located by the State Government which 
is Rs. 22,00,000/- (Rupees Twenty Two Lakhs on ly) for 2025-26. 

Jun;o, E~ [Sew~rage] 

Ju:iio• E nginee1 
1V.S. & Public Hec1I 

E· ir-;;,c;,-,:i De>· 

rt.,=.1~«v1r t.11gi1~ecr (.Sr.W) 
PHE &j)artment 

Govt. of Sikkim 
Gangtok 
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-
* 

• ,'¥.-. LiFE 
~ ~ L,restyle ro, 

Environment 

tt&lfNIU91-N•TINH.• ... • 

STATE POLLUTION CONTROL BOARD-SIKKIM 
FOREST & ENVIRONMENT DEPARTMENT 

GOVERNMENT OF SIKKIM 
DEORALI, GANGTOK - 737102 

RIVER WATER QUALITY DATA FOR THE MONTH OF MARCH-2026 

Station Type Sampling pH Cond. No3-N D.O 8.O.D T. Colifonn Faecal Colifonn TDS TSS 
date µmhos Mg/I Mg/I Mg/L MPN/ I00ml MPN/I00ml Mg/L Mg/L 

/Cm 
1801 River 13-03-2026 7.7 61 2.1 7.9 2.0 32 22 26 22 
1802 River 13-03-2026 7.6 76 2.1 7.8 2.1 38 24 27 23 
1803 River 16-03-2026 7.8 56 2.0 7.8 2.0 36 21 25 20 
1804 River 16-03-2026 7.4 238 2.5 6.4 2.4 150 112 41 26 
1805 River 16-03-2026 7.5 136 2.3 7.4 2.3 98 72 30 24 
1806 River 16-03-2026 7.6 138 2.2 7.5 2.2 82 66 29 24 
1807 River 16-03-2026 7.4 143 2.2 7.6 2.3 90 68 32 23 
1808 River 06-03-2026 7.5 136 2.3 7.6 2.2 84 61 32 24 
1809 River 06-03-2026 7.6 142 2.2 7.5 2.2 80 60 30 23 
2034 River 09-03-2026 7.6 123 2. 1 7.8 2.0 44 29 28 22 
2035 River 09-03-2026 7.5 130 2.1 7.7 2.1 60 40 28 21 
2036 River 09-03-2026 7.6 132 2.2 7.6 2.2 64 45 29 22 
2037 R iver 09-03-2026 7.4 130 2.2 7.5 2.2 70 49 32 23 
2038 River 06-03-2026 7.5 132 2.1 7.5 2.3 72 45 34 23 
5281 River 23-03-2026 7.6 115 2.1 7.9 2.0 40 28 27 22 
5282 River 23-03-2026 7.6 132 2.2 7.7 2.1 56 34 29 22 
5283 River 23-03-2026 7.5 120 2.0 7.8 2.0 42 30 26 2 1 
5284 River 23-03-2026 7.6 135 2.1 7.7 2.1 60 38 30 22 
5285 River 23-03-2026 7.5 130 2.3 7.6 2.2 62 41 32 23 
5286 River 17-03-2026 7.6 130 2.2 7.5 2.2 67 48 34 23 
5287 River 17-03-2026 7.6 134 2.3 7.6 2.1 66 51 34 22 
5288 River 17-03-2026 7.5 135 2.3 7.5 2.2 70 46 35 23 
5289 River 17-03-2026 7.6 132 2.2 7.5 2.3 68 51 38 23 
5290 Lake 20-03-2026 7.5 42 2.0 7.8 1.7 19 09 18 12 
5291 Lake 20-03-2026 7.7 42 2.0 7.7 1.8 20 10 20 14 
5553 River 09-03-2026 7.5 128 2.1 7.6 2.2 68 49 32 22 
5554 River 09-03-2026 7.4 130 2.2 7.5 2.3 72 58 34 23 
5555 River 09-03-2026 7.6 126 2.3 7.6 2.2 64 50 43 24 
5556 River 06-03-2026 7.5 138 2.2 7.5 2.2 76 58 31 23 
5557 River 06-03-2026 7.4 140 2.2 7.5 2.3 84 60 32 24 
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